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B,C..Sarma, AM, 

1. 	When admission hearing of the matter was taken. up today, 

fir, Sarkar, id. Counsel for the applicant submits that the petitioner 

in this Case does not want to proceed with the case, 

2,0 	 On Such Submission, the application is dismissed for 

non—prosecution. No order is passed as regards costs. 

3, 

MEMBER () ME  

'ay, id, Counsel, is present for the asp ndents, 
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